
HIGH GOURT OF MANIPUR
AT IMPHAL

opENtNG BALANCE, !NST!TUT!ON, DTSPOSAL AND PENDENCY OF MA|N CASES, tN

THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF

MAY,2022

HIGH COURT OF MANIPUR

Opening Balance
lnstitution during the

month
Disposal during the month

Closing balance at the end
of the month

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

2865 290 3155 177 2t 198 225 7 232 2877 304 31.21.

Disposal of cases which are

more than 5 years old
during the month

Pendency of cases which
are more than 5 years old at

the end ofthe month

Disposal of cases which are

more than 10 years old

during the month

Pendency of cases which

are more than 10 years old

at the end of the month

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

5 0 5 247 20 267 t 0 1 42 30 72

SUBORDINATE COURTS OF MANIPUR

Opening Balance
lnstitution during the

month
Disposal during ti're month

Closing balance at the end

of the month

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

51,37 2945 8082 239 149 388 278 1,40 41.8 s098 2954 80s2

Disposal of cases which are
more than 5 years old

during the month

Pendency of cases which

are more than 5 years old at

the end of the month

Disposal of cases which are

more than 10 years old
during the month

Pendency of cases which

are more than 10 years old

at the end of the month

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

1.L 1 12 1013 625 1638 0 1. 1. 174 113 287
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